
  

BEFORE THE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH AT NEW DELHI  

 
ORIGINAL APPLICATION NO. 70 OF 2026 

 

IN THE MATTER OF: 
ASHISH SINGH     ..…APPLICANT 
 

VERSUS 
STATE OF UTTAR PRADESH & ORS.   ..…RESPONDENTS 
 

                                                   INDEX 
SLNo. PARTICULARS                                           PAGES 

1.  Reply On Behalf of Respondent Uttar Pradesh 
Pollution Control Board 

     1-4 

2.  ANNEXURE-1 
A copy of inspection report dated 25.02.2026 

     5-7 

3.  ANNEXURE-2 
A the inspection of the site was done on 
08.05.2026 

     8-9 

4.  ANNEXURE-3 
Location of the site is enclosed 

    10 

5.  ANNEXURE-4 
The analysis report 

    11 

6.  ANNEXURE-5 
True copy of the letter dated 08.06.2026 

    12 

7.  Vakalatnama     13 

NEW DELHI 
DATED: 15.05.2026 
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